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The I.d. Principal District & Sussions Judge (HQs), Central, THC
The Ld. Principal District & Sessions Judge, South-Eest, Saket
The 1.d. Principal District & Sessions Judge, North-West, Rohin
The 1d. Principa! District & Sessions Judge, Bast, KKD

The Ld. Principn! District & Scsstons Judge, West, THC

The Ld. Principal District & Sessions Judge, North, Rohini

The Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC Act) (CBD)
The Ld. Principa] District & Scssions Judge, New Delhi, PHC .
The Ld. Principai Diswict & Sessions Judge, Shahdara, KKD | /

:O.w&m_mhs».w.—

Sub.: Practical Training of Newly recruited Gfficers of Delkl Higher Judicial Service . T
from the Bar w.e.f. 02.05.2026 to 30.05.2026 or tifi they get thelr regular posting,
whichever Is earlier.

Respected Sir/ Madam,

As per the directinns of the Hon'ble High Count of Dethi, upon completion of the Four
Weeks Foundution Course by Newly Recruited Offictrs of the Delhi Higher Judicial Service
(DHJS), the said Officers are required to be placed on Court aitachment in the District Courls
until their regular postings are made by the Llon’ble High Court.

Accordingly. it is requested that the newly rocruited officers of DS may kindly be
attached with Courts as per schednle enclosed an Annexure *A' gs per the periad mentioned
against their name or Il they get their regular posting, whichever is enrlicr.

The Mentor Judicial Officers be alse requested to interact and suitably guide the Trainee
Judicial Officars about the tssues and challenges fuced by thern in their respective jurisdictions.

If the Mentor Judicial Officer with whom the Truinee DHJS Officer has been attached,
heppens to be on lesve or is unavailable dus to any adrunistrative/ancillary reason. the traince
Olficer may kindly be atinched with the Link Officer/another Judicial Officer of similar
Jjurigdiction in your district. In cnse the Meator J udge Is transferred, the trainee Officors may
be attached with flie successor Judge. In such on eveniuality, copy of the order of nttachment
may kindly be sent to the Academy for information and record.

With regards,
Yours faithfuily,
e
; {Rajesh Kumar Singh)
] Encl.: As above
No. DIA/Trg /FC/Batch-X VI (DEDS)/1981/2025/ 291 April, 2026
Copy for information to:
» The Ld. Registrar General. High Court uf Delhi, New Delhi,
¢ The concerned newly reeruited Officers 1o DHIS.
(Rajesh Kurmor Singh)
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Copy nlongwirh irs enclosure fnrwarded for intonnoiion and necessiry action tn:-

Sh. Murari Prasad Singh, Special Judge (PC Ac)(CBD. RACC, New Delhi,

Sh. Sanjay Jindai, Sperial Judge (PC AGHCBD. RACC, New Delli

Sh, Arun Sukhija, Special Jikige (PC Act)(CBL), RACC, New Delhi,

Sh. Hasan Anzar, Specinl Judge (PC Actp(CBL), RACC, New Deidhi.

Sh. Jitendra Singh. Special Judge (PC AH(CBI), RACC, New Delhi.

sh. Satish Kumar. Special Judge (PC Act{CBD), RACC. New Lirlhi,

1. Vishal Gogne, Speaal Judge (0 AcO(CBI (MPs/MLAs), RACC, New Delhi

The Branch In-charge. Admn. Filing, Pool Car, Cane Faking, Facilitadon Centre, RACC, New Delhy
eh-site Comminee. Tis Hozari Gourts, Delhl.

10. E: g‘i I: 14, Principal Disteicr & Sessions Sudge.cum Spl. Judge (PC ActGRE. RACC. New Delhi.
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{1kg Vinay Singh) \
Officer In-charge (Judl.}
for Principal District & Sessions Judge-
cum-$pecial Judge (PC Act)(CBD
Ttouse Avenue Court Complex
New othi. -




Practical 1 vsining of newly recruited Officers of DHJS (2025 Batch)
w.ef. 02,05.2026 to 30.05.2026
or till they pet their regular posting, whichever [s earlier

Anmnexure'A'

SL Name of Trainee | Name of Mentor Judiclal Present District Placeof Date of
No. Officer Officer posting Posting Attachment
e Special Judge ’ ) 02.05 2026 10
M1 Man Prasad $ingh (PC A (CBI) Rouse Avenue 12 05 2026
M A Aggarwal Saket
1 | Mr Sunil Choudh ; b & 13.05 2026 to
ary ASJ (POCS0) | South-East 31 05 2026
District Judge N
0520,
Mr [l Kumar (Commercial® | South-Enst |« Saket 22052026 to
30 05 2026
Cour)
Special Judge ) 02 05 2026 10
il T (€ Act) (CBD) Buusesvaniie 1205 2026
2 Me. Hon ' . ! . 1305 2026 to
cy M Somira Kumar ASJ(POCSO} East KKD 21 05 2026
Disinict Judge
. . = 22052026 t0
M1 Sanjay Sharma-)I (Commercial Shahdara KKD 30.05.2026
Cougt)
i Special Judge 02 05 2026 to
R T o
Me e Suldja (I Act) (CBD) G 12 05 2026
Mr Kuljeevan M1 I1hvvang Thakur 13.05 20261
3 ) - cpy 55 [s]
Sidharth ASI(POCSO) West rc 2 05,2026‘.
District Judge
" 2205202610
alin . C Wes .
Mo 1Linsh Kumar {Commercial est THC 10052026
Court}
Special Judge 02052026
s 1 e A
Sle thesan *ynene (PC Act) (CBI| -~ Touse Avenue 1205 2026
; 5 : i 4 1305 2026 10
4 Mr. Ranjeet Simgh | Mr Pravank Nayak ASJ(POCSO)Y Central THC 21 05,2026
B Disirict Judge
. . - 2205 2026 10
Mr Mukesh Kr Gupta 18 orfumercml Central THC 3005 2026
Court)
; . Special Judge . 02.05.2026 to
Mr hiendmn Singh (PC Act) (CB) Rouse Avenue 12,05 2026
Mr. Chander Kirti
5 : 9 . 13.05 2026 to
Negi Mr vt Sahsawal ASI{POCSO) North Rohim 2105 2026
District Judpe 5
2205 2026
Mr Oesinder Kr Jangala | (Commercial | North-West | Rohum 21 3 diole
L 3005 2026
Court
Special Judge 02 U5.2026 to
Nitlie) Rouse
Mr sateh Kumar (PC Acy) (CBI) ouse Avenue 1305 2026
. 5 13.05 2026 10
s '
6 Mr. Virender Negt | Ms Pours Jain ASI{POCS() North Rolem 21 05,207
Dhsmct Judge s %
Mr Shanlender Matik (Comrmercal North Reolim 22052026 to
5 30 05.2026
. Court)
Specinl Judge
5 {PC Act) (CBI) 0205 2026 10
AN i
Dr A hal Gogne (MPS/MI As Rouse Avenue 12 05 2026
("ases)
7 Ms Sakslu Sepwal 3 T 130530261
NIt al ” . {a]
M et Laler A Newbeln | PHC 2105 2026
Distreet Judge
. . - 2205 2026 w0
Mr o Aaul (« -m‘1mercml Central THC 3005 2026
Court)




